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least 10 per cent of their total advances
or 25 per cent of their priority sector
advances. Madam, I would like to know
whether, in view of the steep decrease in
the value of the rupee and the
corresponding increase in prices of
inputs in the country, the Government
would consider increasing this 10 per
cent ratio and revise the guidelines of the
Reserve Bank to make it 20 per cent for
the benefit of the weaker sections and
small and marginal fanners.
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Telephones at village ptmohayats

*544.'SHRI SUBRAMANIAN
SWAMY:

SHRI RAM GOPAL YADAVIT

Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) what is the number of tele
phones installed in various pancha-
yats, State-wise, as per the latest

figures available;

(b) whether it is a fact that telephones
meant to be installed at village panchayats
are actually installed at some other places;

(c) if so, whether his Ministry has received
any complaints from the villagers in this
regard; and

Cd) what steps are being talten to remedy
the situation?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMUNICATIONS
(SHRI RAJESH PILOT): (al

71,274

Details are given as per the statement laid
on the Table of the House.
(See beloio)

No. Sir. As per existing policy, tflephones
in Panchayat villages are provided at any of
(i) Post Offices (ii) Panchayat Offices (iii)

The question is not correct. 'When the Grocer's shops or other suitable places with
anwer cones correctly, then I will allow. good public access.

yes, Shri Ram Gopal Yadav.
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THE DEPUTY CHAIRMAN: Ques-
tion No. 544—Shri Ram Gopal Ya-
dav.

(c)and (d) Yes, Sir. Some complaints have
been, received, which are sorted out in
accordance with the existing policy.

1The question was actually asked on the
floor of the House by Shri Ram Gopal
Yadav.
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Status of Panchayat Telephones as on 31-7-1992

Statement

to Questions 36

5L State Panchayat Villages
e 15 ek
31-7-1992
1 Andhra Pradesh 10538
2 Assam . . . . 765
3 Bihar 440
4 (i) Gujarat 411§
(ii) Dadra Nagar, Daman & Diu 16
5 Haryana 2676
6 Himachal Pradesh . . . 932
7 Jammu & Kashmir 483
8 Karnataka - . . . . 4863
9 Kerala . B B . . - 982
10 Madhya Pradesh . 8444
11 (i) Maharashtra . . 6316
(i) Goa . . . . 162
12 North East :
(i} Arunachal Pradesh . 83
(ii) Manipur . . . . 89
(iiiy Meghalaya 33
{iv) Mizoram . . . . . . 36
(v) Nagaland . . . 19
(vi) Tripura . 176
13 Orissa 2679
14 Punjab . . . . 1971
15 Rajasthan . 4016
16 (i) Tamil Nadu .. . 3054
(ii) Pondicherry . 1l
17 Uttar Pradesh . . 6980
18 (i) West Bengal . 1566
(i) A & N Islands . 17
-1ii) Sikkim . . 44
Y Dehi U.T. 183

TOTAL

. 71274
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to Questions 38
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SHRIMATI RENUKA CHOWDHU
RY: Will the Minister consider

THE DEPUTY CHAIRMAN: I am not
allowing it

Mr. Yadava, second supplemen
tary.
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Please see that there is a system like
this.
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THE DEPUTY CHAIRMAN: Please.
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THE DEPUTY CHAIRMAN: Mr.
Fernandes, you ask your supplementary.

SHRI JOHN F. FERNANDES: Madam, the
hon. Minister has given a general reply stating
that up to date 71,274 telephone connections
have been installed in the last 45 years in
Panchayats in the country. The hon. Minister
has announced an innovative scheme some
time back steting that all the Panchayats
within a radius of 10 km. would be provided
telephones on priority, even wireless
telephones. May I know, in view of this new
scheme, how many telephone connections
have been allotted under this scheme out of
these 71,274 telephone connections?

SHRI RAJESH PILOT: Madam, as far as
part (a) is concerned, as I have said, the
Government's policy is to provide telephones
to each Panchayat. He is right that in the last
45 years 71,000 is the total. But, he must also
appreciate, Madam, that in the last one year,
after the Government took over, we have had
a target of 100 per day, and we have been able
to add 21,000 villages. This is the first time
when the Gov-

[ RAJYA SABHA |

to Questions 40

ernment has come out with a target per day,
that we would be connecting 100 Panchayats
per day.

As far as the second part Panchayats within
10 km. is concerned, I do not know where the
hon. Member has read it. The policy is to give
telephone connections to all Panchayats at 10
km., 20 km., but if a pan-chayati is closer to
the exchange, priority is given to that so that
the connection can be given faster to that
Panchayat. Maybe, that is what is in the hon.
Member's mind.
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THE DEPUTY CHAIRMAN: The
Question Hour is over.



